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Shri Priya Gupta may continue his 
speech. 

Shri Priy" Gupta (Katihar): You 
laid, "You may pl~8it!d continul! on 
the next day." 

Mr. Deputy-Speaker: I never said 
tha t. I sai j that you may continue 
your speech after the Home Minilter's 
statement. Are you continuing your 
speech or not? 

Shrl Prly .. Gupta: I do not want to 
cJntinue my lpeech as a prote.t, U 
You have insulted our leaders by not 
compelling the Home Minister to reply 
tho question, and you have ione back 
from what you had allowed. 

SltT; Prilla Gupta then left the HOllse. 

,,) ~ "fm1f"f (;;rt~) '3"1T"'1'e1 

ll?,'~, i;TT ,<pic 'W'f. 'ITt< t. I ~of.t 
• .fr ":'f o ":1'0 f;~(t ~T ~ ;I,W'r ~ 
f"fll; q-of'1c ;W,T r~ I '{if "~T it 
it ,'~i'r -.ir ~~ 'foIT, .;: ,,~. ~~ l'(~'f'i>T 
iT >TT>[T ,"f;:n: I 

Mr. Deputy-Speaker: Shrl Mani-
yaneadan. 

Shr! SheD Nani .. : May I know your 
ruling, Sir? 

~Ir. Deputy-Speaker: Whatever 
said will not be recorded, that ""ill 
not go into the record. 

17.13 hn. 

DEMANDS FOH GHANTS \ ::AIL-
WAYS. 1966-67. AND DEMAXDS 
FOR SUPPLEMENTARY GnANTS 

(HAlLWAYS). I 966-contd. 

Shr! Malliranradan (Kolta-
yam): Mr. Deputy Speaker. Sir, I 
have been listening to the speech 
made by the Railway Minister. The 
Railway Minister in his Buclcet 
Speech referred to the policy adopted 
by the Railway Ministry in the con-
~truction of new line!!;. He said: 

"New line conruuction in th ... ~ 
Third Plan has been mainly to 

meet the req uiremena of indla-
trial, mineral and major port 
developments on a Iarie ... ale 
or to leclU'e the objectives of 
Defence." 
have no quarrel with the policy 

that was beine adopted. Knowine 
very well the limitation of the re-
sources, I have to request him not to 
confine rumseli! absolutely to this. 
E'or the arowth of industry in any 
part of the country, transport is an 
essential iniredient. In that r .. pect 
if the construction of the new rail-
way lines i. confined to the existin,i, 
industrial areas only, the olher re~ 

gions will remain as backward as 
they are. The Industrially backward 
areas have also to be opened up by 
transport facilities like the railways. 

Mr. Warior was referrine to thi.I 
matter and I fully agree with him . 
When the question of industries iii 
thought of in the Stat .. like Kerala. 
the main objection is the lack of 
transport facilities. The policy now 
adopted in the Third Pian by th" 
Railway Ministry is to open up new 
lines only in industrial areas. Of 
course, there are Defence require-
ments and other things and I have 
no objection to that. What I submit 
is that this point of view must be 
accepted by the Ministry aDd back-
ward areas must be opened up by 
the Railways. I have in mind mainly 
the State of Keral •. 

The total Jene:lh of railway lines 
in our State has remained stationary 
lor a number of years; it i. 888 kilo-
me-tres. No inve!Jtment on construc-
tion of new line has been made in 
that State during the Second or Tbird 
Plan periods. The miteaie per lakh 
of population is 3.4 or one-third of 
the all-India figure whiCh is 9.5 mile:; 
per lakh of population. 

Kerala is an indUAtriJl!ly bock· 
ward area and the reason is lack of 
transport facilities. The lIlIru.ter. 
Dr. Ram Subl.a, Singh, very well 
know. the area and I hope he will 
take these factor. into eonsideratlon, 
I am gnt.ful to him: he recllTltly 
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called a meeting of all ~he M.Ps. from 
Kerala and all those points were 
raised before him. I believe he will 
implement those decisions. 

In this connection, I rna)' be per-
mitted to refer to a certain passage 
from a Memorandum submitted by 
tne Government of Kerala rej!lIl'dina 
the Fourth Five Year Plan. This i.o 
what the Memorandum sayo: 

"The different secl:ons of the 
State's railways System suffer 
from imbalance, In certain areas, 
the traffic is so heavy that con-
struction of parallel lines to reli-
eve pressure of traffic ha~ be-
come urgent. The need for crea-
tion of additional lines to meet 
the expanding passenger and 
Roods traffic will be felt in th" 
coming years especially in vIew 
of the rapid growth of industries 
envisaged. The area south of 
Ernakulam is served by the m~lfe 
gauge system aod the north by 
the broad aauge scystem. 'lhe 
main railway route, viz.,. Trivan-
dl'um-Kasargod line traverses 
mostly the coastal belt. There-
fore, H large geographical area 
to the east Of this line, rich in 
cash crops and other products. 
is left un.gerved by the railwdY 
~y!t1:em. 

"The National Council of Appli-
ed Economic Research has esti-
mated that about 2, million ton...; 
oC additional loods traJRc will 
have to be borne by the State's 
railways by 1971. The load will 
go up still further with the com-
missioning of the oil refl.nery 
at Cochio. 

"Out of' an expected tot. I bo·)d. 
tral'llc ot about 9 milllon tons by 
1971. the railways share will be 
about a third. The pasaen,er 
tramc is also expected to increase 
considerably during the Fourth 

I"lan period. There is 00 broad 
gauge lioe south of Ernakulam. 
The break of gauge at Ernakulam 
is a great handicap hamper1n&' 
the movement of goods between 
Cochin and Trivandrwn." 

Taking all these factors into con-
Sideration. they have given a list o! 
works to be undertaken. The first 
thina that I have to stress is the con-
version of the metre gau&e line bet-
ween £rnakulam and Trivandrwn into 
• broad gauge. In what I have read 
jU:it now, the reBson is given. If any-
body wants to go trom the northern 
end at the State to the Capital of the 
State, Trivandrum, they have to break 
their journey at Ernakulam; if the 
travel is performed by train, upto 
Ernakulam there i. a broad gaUlle and 
then there is only this metre gauge. 
This is the dlftlculty that is experien-
ced by all, be it passengers or ol1ici .1 •. 
So many people want to go from one 
end of the State to the other, especially 
to the Capital and this is the difficul-
ty that they have to experience. It is. 
therefore. absolutely essential that 
this work should be immediately 
taken up. In this connection I may 
also say that, when this line was con-
structed, it was constructed in such a 
way that conversion would be easier. 
The c"-t Involved In this would alao 
not be very much. I, therefore. sub-
mit that this work should be taken UD 
immediately. 

Regarding some new Hnes a190. I 
have to submit that the State Govern-
ment have given a list of neW' lin_ 
to be included in the Fourth Plan and 
I submit that that list with the prio-
rity given by the State Government 
be accepted. 

ODe 5uch line is a link tine from 
Kottayam to Bodinakannur via Peer-
made and Kumili. This i. a line whiCh 
will contribute to the development of 
the port. The development of porI 
also is one of the criteria adopted In 
openln, Ift!W linee. 
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Cash crops like tea, rubber. coco-
nut and other thillis are cultivated 
and produced in those areas. It this 
line is opened up it will be very 
euy and it will encourage the culti-
vators and it will provide easy trans-
port; and more than that, Madurai 
and other towns will also be linked 
up with the Cochin port. So, I sub-
mit that this line should be taken 
up immediately. 

Another suggestion is in regard Lo 
doubling of the existing railway line 
between Cochin and Coimbatore. 
Shri Warior has already referred to 
it in detail and so I do not want to 
go into that matter. I do not also 
want to go into the details of the 
further new lines that are necessary, 
because the State Government have 
already submitted their list. I hope 
that these lines would be taken up 
with the topmost p.j"rity possible. 

As regards the facilities for travel 
for people from Delhi to the southern 
most State, namely Kerala. there is 
the Southern Express now, and after 
lona requests, a combined first and 
third class bogie is now attached from 
Delhi to Cochin and from Delhi to 
Mangalore. There are so many com-
plaints that we have to put forward 
in that connection. We are thankful 
that this has been done. But my 
hon. friend Shri Warior has already 
referred to the difficulties faced by 
the third class passengers there be-
cause there is no sleeper accommo-
dation. Think of the difficulties that 
a third class passenger has to un-
der,o when he has to spend three 
nights in the train without aM slee-
per accommodation, 'because he has 
10 sit all through; the windows are 
not sat..; ~B is no saff!ty and 
there is convenience. 

Perhaps in his anger Shri Warior 
said that first class may be abolished. 
I, for one, would requelt that first 
class should not be abolished and I 
am sure that i: the railways want it 
they can have the first class facill-
tie. and allo third cla .. faciliti •• with 

sleeper accomrnodaion. Perhaps Shri 
Warior was angry, Beeinll the diftl-
cult!es of the third class pasaenllen. 
But it is not only the pass-!tolders 
that travel by first cla •• , but there 
are also others. So, first class ac-
commodation must be there. If possi-
ble I would suggest that there should 
be a first c lass bogie and a third 
class bollie separately with sleeper 
accommodation. Anyhow, the third 
claas facilities have to be increased 
and thore is no doubt about it. 

The Southern Express now reaches 
Madras at 10.20 hotml, according to 
the new time-table, and the connec-
ting train leaves at 15.35 hours. For 
more than ftve hours, it is delayed 
there. The Delhi-Cochin coach is 
shunted tar away from the plaform 
to a place where the passengers have 
to suffer from rain Or the hot sun 
a& the case may be. Moreover, 
there is no guard here; the paS!lell-
gers it th.ey want their luggug(' 
to be saved will have to remain 
in the bogie itselt for more than five 
hours. That is the present situation. 
If the timing of the train which 
leaves Madras could be advanced a 
bit from 15.35 hours to some conve-
nient hour, then the interval could 
be lessened. Some guard also should 
be provided there so that the passen-
ger. could at least go out and re-
main outside the bollie. 

Then, again, the train whIch r;;: 
ches Cochin does so at 8.30 hours; the 
next train that goes south towards 
Trivandrum city is at 11.3!> hours. 
There is a train now at 11.35 houl'l 
up to Kottayam. If that aOO could 
be made to start by 9.00 or ~.JO 

hoon. then it will be very c"nv"-
nien.t for the _nller.. I request 
that the hon. Minister may plea~c 
look into th·. matter. 

A greater diflleulty is experienced 
while travelling this .Ide. The train 
from Cochin reaches Madras at 11.'~ 

hours, and the connecting train 
leave Madras only at 20.30 hour"'!, 
For 9 hours, the p&Mengers h.ve 
10 remain' th~e at Madra.. This may 
OLiO kindly be looked into. 
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I have now to refer to one or two 
minor matters. One is regardinll the 
level crossing at Kottayam, near the 
Kottayam railway station. When 
you go 'there, you tlind that due to 
shunting or passage of paaaenger 
trains. almost for haIr the day it is 
closed. I have seen at times more 
than 50 buses waiting for clearance. 
Something must be done to remove 
this bottleneck. An overbridge may 
be built at that place; Or it may be 
hlU1ded over to the State Government 
to do that. Something must be done 
to overcome this difficulty. 

The other point is regarding the 
licentiate doctors in the railways. 
Recently Government have been 
pleased to raise the status of the doc-
tors to Class II. But what happened 
to the licentiates who have been 
there for ten or more years and who 
were working on a paT with the 
other degree holders in all respects? 
Certain licentiates have been in char-
ge of medical units with MBBS 
doctors working under them. But 
now all the degree-holders have 
been upgraded to class 11 status 
whereas the licentiates remain where 
they were, with the result that licen-
tiates who were senior are now 
junIors. This is a very sorry state 
of affairs. I request that at least 
those licentiates who are now serv-
ing may be upgraded to class II 
~tatu.'). 

Shri A. S. Alva (Mang,,:.ulel: 
Sir, I come from a state where the 
development of railways has been 
very meagre and has been neglect-
ed for a very long time. At the same 
lime, I am thankful to the Ministry 
for the Hassan-Mangalore Railway 
and also for the remodelling of the 
Bangalore railway station. As a 
matter of fact, the Hassan-Manaalore 
railway had to come into existence 
on account of thc development ot 
the Manialore port as a maj"r one. 
Even nOW some of the foodgrains 
which we are gettlnll from abroad are 
also unloaded at Mugalore 10 much 

so that thE! necessity of connecting: 
Manllalore with the hinterlaud of 
My.ore has became very urgent. 

lb this connection, I would urge 
that the work on that railway may 
b. speeded up. As a matter of tact. 
the budget provision does not seem 
to be adequate. I hope that the 
work on thi; railway line will not be 
slowed down on account of the meil-
gre allotment in the budget. 

Thp.re is another thing. The rail-
way line which connects Mangalore 
from the south is broad gauge. But 
the system of the line at Hassan is 
metre gauge. So the Ministry ha. 
decided to have a track for broad 
gauge. But actually the line will be 
laid for metre gauge. I submit that 
in the first in!'lance itself. it will be 
advisable to have it broad gaulled 
because there has been a great de-
mand from the Mysore Goverr~mcn~ 

and al;o from the public that the line 
from Poona to Bangalore should 
be broad-gaueed. As a first stage, 
it is already broad-gauged from 
Poona to Miraj. In the .;;econti lap, 
the line between Miraj and Hub!i 
must be made broad gauge. Further, 
t he line from Guntakal to Haspel 
which is metre gauge has no j,\. been 
made broad gauge also, r~ll' C'OI1-

nection betw..en Haspet to Hubli 
also may be broad gauged. Go',-
ernnlent should take step~ &!t an 
earyl date to make a surVl"/ and 
c·omplE"te thi!' work. 

We have been pressing for a IGn&-
t:me the construction of thc Chamra-
janagar-Satyamangalam line and the 
Kottur and Harihar line the latter of 
which is an importam link that will 
convey the iron are to the western 
ports. After coming: tu Harihar It 
will go either to Hassan or to Hubli 
and from there it will 10 to Karwar 
or MangalOl!'e. So this small line 
connecting Kottur and Harihar may 
be surveyed at an early stale. I am 
sure the railway ministry will realise 
its importance which should not be 
miSled. We are told that there is 
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a lltl:e r~-thinkin, a. regards the 
Bangalore railway station. It ia a 
very important centre and thc 
capital of a Stale, The ministry 
.hould stick to the original plan of 
putting up a modern railway station 
with up-to-date amenities. 

Hon, friend. mentioned about the 
through coaches running between 
Delhi and West coast, either Manea-
lore 01' Cochin, There is only tlrst 
class and third clas3 accommodation. 
People have to .pend three niehts. 
Besides retaining the IIrst class, I 
urge that sleeper coaehe. .hould be 
provided in third class so that people 
may not become very much tired 01 
the Journey on account of sleepless 
night" 

The government's policy in respect 
or over bridges. is well-known. The 
railv.,·ay::; are always prepared to 
have an over bridge or underbridgc 
provided the concerned local autho-
ritie~ of municipalities provide the 
approach roads. Tiptuf is a very im-
portant commercial place and a lot 
of copra and other goods are l.Jeing 
transported from that station. The 
absence of an oyer bridge creates a 
)(,t of difficulty. Some or the impor-
tant trains do not halt there! I sug-
gest that thcy may be permitted to 
halt at the station, There are other 
local grievance, but I would not 
mention them here because there are 
mnal committees and DRUCe, 

I have to make a submission about 
the reservation of retiring rooms. 
Often it iii: in a confused state. Even 
in big stations, we see the reserva-
tion boards and find rooms are em-
pty. From the registers also we lind 
that the rooms are empty. But when 
)'ou actually go there and demand 
the rooms. the attendant, will say 
t hat they a rc occupied and some sort 
of explanation is given that the occu-
pants arrived latc in the night and 
so they could not be entered into 
the registC'r. Some such explanation 
i~ ,iven. 

After probing further I we realise 
that actually thes(' room!!! are not let 

Otlt, and after some time the atten-
dant! come and ask that We call 
occupy, saying that the persons who 
promised to come have not come. Thc 
rooms are so given especially if they 
are Members or Parliament. For 
others. they try to hide the facts, 
and after great difficulty, if at all, 
they .ay that "we asked somebody to 
come but he has not come; there is 
room for you." This should not 
happen. After all, it h not the con-
venience of MP~ alone that should 
count. As a matter of tact, why we 
are not complaining of such matters 
is because the matter becomes too 
personaL Members of Parliament 
fecl that in respect of inconvenience 
"ufTered by them. they should be re-
I 'cant. Bllt this is a matter which 
nust be thoroughly examined by the 
Viirtistry 10 sea that such malprac-
tice. do not happen. 

Then, it may be pointed aut that 
in important stations they charge 
about Rs, 5 per bed and in other sta-
tions it is about Rs, 3 per bed, It is 
really very cheap, l'oll8idering the 
hotel renls which are twice or thrl'. 
as much. Sometimes, people who are 
not bona tide travellers are allo BC-
"ommodated in such rooms. The 
people incharge would just wait for 
'" opportunity to say that the rooms 
are tllled uP. and then, for the local 
people who are waiting for it, acco-
mmodation is given in thesp rOoms. 
!'his should be thoroughly checked 
and some register or book should be 
kept and it should be open to inspec-
tion by any body. This matter should 
be looked into and the Ministry mUlt 
mal .. £, efforts particularly to see that 
malpractice. do not happen in this 
respecl. 

There is another matter also which 
would like to mention and that is 

about ticketless traveL Some times 
Wl' are toJd that on some short di!'l-
tances in some railways, actually 
nobody purchases any ticket. He· 
<'cntly. I had been to Rame8waram, 
From Rameswaram to Mandapam, it 
i~ only a "hort distance; you just erMa 
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the Palk Strait. There is a train 
which leaves Rameswaram early in 
the morning, about 5.30 A.M. I belie-
ve. We travelled by that train and 
we came to Mandapam; it takes 
about an hour. The guard or some 
body take the checking Inspector 
carnes there. There is no first-class 
in that train; it is all third-class and 
we were about 15 to 20 people in 
one compartment, all travelling third 
class. That railway official came 
there and che<:ked the tirkets at one 
or two ot US who are MPs and 
strangers; he did not check the 
tickets of anybody else. I was given 
10 understand that all the other peo-
ple were actually travelling dally 
without tickets, and the checking 
Inspector knows them and they do 
not purchase tickets. In lieu of these 
ticketR, we heard that money is paid 
either at the starting station or at the 
place where the passengers detrain. 
This malpractice must be thoroughly 
checked. I was told that on this 
short route nobody purchases any 
tleket&. I req ueot that there should 
be a special check in respect ot this 
matter. 

A. far a. catering is concerned, I 
alllO join iuue with Shri Warior. The 
servers or the bearers are penalised 
mostly. and the rupervUor or the 
.upervising staff goes scot-tree. Al-
way. yOu will find that the catering 
department runs at a loss. Instances 
have been Civen when the catering 
department was privately managed 
they were making lots of money. 
EYen no.... I know of several cat .... er. 
in the Southern Railway especially, 
beoau.. I am also 8 member of • 

DRuce. In that particular division, 
there are private contractors who ·live 
a very good tare and also make plenty 
of money. I do not see any reason 
why government should .be suffering 
a loss in running these catering ea· 
tablishments. Of late there is some 
little improvement, ,but tormerly I 
heve tound that no receipts were 
being issued. After the passenger. 
have finished their food, some amount 
is mentioned and the amount 
is collected. Very often re<:eipts are 
not given on 80me pretext or other. 
I am told that after the amounts are 
collected. some receipts are made for 
a lessee amount and that i. how this 
deftcit occurs. 

,"~1f1Ii~ (~~T) 
'3"lTSlAf ~, WI' '!frof 1FT In'f '! 

"3OM ;;rnt 1fT '{qij; ~ l!"1f"IiI ~ ~ fiI; 
'{If 1f>:iI' ~ 'IITt<rrt 'I'ffift ~ I 

~ lfI'r.fil:l ~l:I ; oqrq- f~ 1f>:iI' ~ 
ml 
~~""" ;f"ffi~if 

~lIIT1fTt~ifToqT"Q'T~ I~'{lf 
1f"(j!' jt ~>!f 1FT VRT ~1f gT funm-
"i"f~ I 

Mr. Deputy-Speaker: The bell i. 
being rung. 

The bell has stopped ringing and 
then' is no quorum. 

The HoWIe stands adjourned till 11 
A,M. tomorrow. 
17.44 IIrL 

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, 
March 22, J IHIeIChaitra I. 1888 (Saka). 
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